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MINISTRY OF HOME AFFAIRS

NOTIFICATION

New Delhi, the 16th April, 2013
S.0. 998(E).—in exercise of the powers conferred by sub-clause (2) of Clause 2 of the
Foreigners Order, 1948, the Central Government hereby appoints the Chief Immigration Officer,
Pune as the “Civil Authority” for the purposes of the said Order for the jurisdiction of the Pune

International Airport in the State of Maharashtra with effect from 30.04.2013.

[ F. No. 25022/100/2012-imm.]
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